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Wit W ALS./NGT-176/OA-176/2023 Refte L2424 2003

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Status report in compliance to Hon’ble National Green Tribunal (NGT), Principal

Bench, New Delhi Order dated 12.04.2023 in OA No0-290/2023 Shubham Jadia Versus
State of U.P.

Respected Sir,
With reference to the above subject mentioned above the status report in compliance

of Hon’ble National Green Tribunal order dated 12.04.2023 in OA No-290/2023 Shubham

Jadia Versus State of U.P. Status report is hereby submitted for kind perusal and necessary
action please.

Enclosure: Status report.

Yours Sincerely

(Vikas Mishra)
Regional Officer
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

3. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Regional Officer

&A1Y BRITCIT : IAMFOTTOTHO—2, WICR—16, TYER], TAEIE—201012 BF—0120—4160108
H&Ter : TC-12V, faqfi @vs, Ml TR, oaes 226010



10

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 290 OF 2023

IN THE MATTER OF:

Shubham Jadia ...Applicant
Versus
State of Uttar Pradesh ...Respondent
INDEX
S.No. Description Pg.No.
1 | Status Report in Compliance of Hon’ble National Green

Tribunal’s order dated 12.04.2023 in OA 290/2023

|-

Annexure-l — Consent to Established on 14.01.2009 M/s.

2
Aggarwal Associates (Promoters) Ltd. 8' ”

3 | Annexure-ll- Consent to Operate upto 31.12.2012 M/s. _’28
Aggarwal Associates (Promoters) Ltd. n"

4 | Annexure-lll - Notices to M/s Aditya Builders and Developers,
President, AoA, Aditya Mega City Building Association and lﬂ,.,y‘,
Aditya Mall Traders Association on 17.06.2023.

5 | Annexure-lV — Copy of reply submitted by M/s Agarwal

Associates (Promoters) Limited on 28.06.2023.

354

FILED BY

f\‘ ¥ 4
XN
(Vikas Mishra)
Regional Officer, UPPCB

Ghaziabad
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2023

In the matter of:

Shubham Jadia ...Applicant

Versus

State of Uttar Pradesh ..Respondent

STATUS REPORT ON_ BEHALF OF THE JOINT COMMITTEE OF DISTRICT

ADMINISTRATION, GHAZIABAD, CENTRAL POLLUTION CONTROL BOARD AND

UTTAR PRADESH POLLUTION CONTROL BOARD WITH RESPECT TO ORDER

DATED 12.04.2023.

IT IS MOST RESPECTFULLY SHOWETH:

1.

That, the instant matter was taken up by this Hon’ble Tribunal on basis of an
application filed with regards to unauthorized/illegal use of Diesel Genérz;tof Sets
located and operated on the roof top. ’
That, Hon’ble Tribunal perused the said complaint and in view of the grievances made
in the application constituted a Joint Committee of CPCB, Delhi, Ste;te- 'PCB‘e'tnd
District Magistrate, Ghaziabad for verification of factual position and initiating
remedial action in case of violation of environmental norms. Relevant operative part of
the said order reads as under:-

“...In view of above, let a joint Committee of CPCB, State PCB and District
Magistrate, Ghaziabad look into the matter and after verification of facts take

remedial action against unscientific and illegal operation of the DG set in question,

Jollowing due process of law. State PCB will be the nodal agency for coordination



3.
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and compliance. An action taken report may be filed within one month by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF
and not in the form of Image PDF. The report may mention about permissibility of
DG sets on the terrace and norms for Type Approval (TA), emission standards, stack
height, fuel quality used, noise control and consent granted...”

That, in compliance of above-mentioned orders of Hon’ble Tribunal, the Joint
Committee comprising of Shri Gambhir Singh, Additional District Magistrate (City),
Shri C.K. Dixit, Scientist-C, CPCB, Delhi, Shri Utsav Sharma, Regional Officer,
UPPCB, Ghaziabad, Shri Navneet Kumar Pandey, Assistant Environment Engineer,
UPPCB, Ghaziabad and Shri Ankit Chaudhary, Junior Engineer, UPPCB, Ghaziabad
carried out the site visit of M/s Aditya City Center Mall and M/s Aditya Mega City at
Indrapuram, Ghaziabad on 06.06.2023 for factual verification of averments made in
the complaint.

That, it has been brought to the notice of the Committee by representative present on
behalf of AACBD Maintenance Services Private Limited that the Aditya Mega City
Project developed by M/s Agarwal Associates (Promoters) Limited and has presently
been handed over to AoA and Traders Association.

That the said project had obtained Consent to Establish from the State Board on
14.01.2009 (Annexure I) and had a valid Consent to Operate up to 31.12.2012
(Annexure II). The said Consent to Operate has not been renewed thereafter.

Mr. Vijay Sharma (G.M Projects) informed the Committee that earlier the DG Sets
were situated on roof top but have been removed on 08-05-2023 and new Gensets
based on dual fuel as approved by Commission for Air Quality Management in
National Capital Region and Adjoining Areas are under installation on the ground

floor. All these gensets are on rental basis.
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7. That, it has been noted that previously on the roof top there were two numbers of D.G.
sets of 500KvA and one number of D.G. set of 1000KvA. During visit no genset found
installed on roof top. However, presently the concerned management is in process of
installation of one D.G set of 1500KvA and one D.G. set of 500KvA at ground floor,

based on dual fuel technology with necessary stack for emission dispersion. Photo

graphs taken on site are as below:-
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That, it has been seen that there is a residential society named Aditya Mega City
which was part of the “Aditya Mega City” project in Indirapuram. Four numbers of
DG sets have been found installed in this residential society with a total output of 2100
KvA. Details of DG sets are as follows : -

* Company Make — Kirloskar

¢ Manufacturing Year — 2012

e 500 KvA = 3 nos. and 600 KvA = 1 nos.
That, the Consent to operate obtained by the promoters was for the entire project

which included the commercial as well as residential complexes.
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10. That, it has been noted that the stack height of all the DG sets installed in the
residential society is at breathable height which is the violation of norms of CPCB and

State Pollution Control Board. Photo graphs have been presented below:-

ENGINE TYPE

RATING kW/ha
532/723

0 \ATE OF MFG.

Sr. No.

TYPE APPROVAL CERTIFICATE Nu

ARANMOEFIDGTATKOELY }
13 ENGINE CONFIRM TO ENVIRONMENT PROTECTICFS
KIRLOSKAR Gil. PMGINES 1L "




11.

12.

13.

14.

15.
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That, the State Board had issued notices to M/s Aditya Builders and Developers,
President, AoA, Aditya Mega City Building Association and Aditya Mall Traders
Association on 17.06.2023 to obtain their perspective in view of present violation and
operation of DG Sets without obtaining Consent to Operate from the State Board.
Copy of said letters is annexed as Annexure I11.

That, the reply has been received from M/s Agarwal Associates (Promoters) Limited
on 28.06.2023 and in said reply they have submitted that the residential society’s
nomenclature is ‘Aditya Mega City’ and that of the commercial establishment is
‘Aditya City Center’ and same was developed by them as per sanctioned plans of
Ghaziabad Development Authority.

That the Promoters of said project have also stated that in view of letter dated
13.06.2012 of Ghaziabad Development Authority, the Aditya Mega City Project was
handed over to the residents on 30.06.2012 and the onus of facility management,
common areas, DG sets among other maintenance does not lie in their purview after
that.

Also, it has been submitted that the promoters developed freehold shops in Aditya City
Center and the onus of facility management, common areas, DG sets among other
maintenance has been handed over to AACBD Maintenance Services Private Limited
through individual owners/association. The association for said premises has also been
registered. Copy of reply submitted by M/s Agarwal Associates (Promoters) Limited
on 28.06.2023 is annexed as Annexure IV.

That with regards to sewage management, it has been submitted that the sewage is
discharged through the sewer line and treated by the terminal STP of 56 MLD in
Indrapuram. Presently, influent of around 45-50 MLD is being treated in the said STP

is around and it is complying with discharge norms.
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16. That the reply from AoA, Aditya Mega City Building Association and Aditya Mall
Traders Association has not been received and same shall be perused by the
Committee and action shall be proposed accordingly as per extant environmental laws.

The interim report in the said matter may kindly be taken on record.

r/ > 4};/
W /Vk f (Gambhir Singh)

(N.K. Pandey) (C.K. Dixit) (Utsav Sharma)
Asst. Env. Engineer Scientist-C, Regional Officer ADM (City)
UPPCB, CPCB, Delhi UPPCB, Ghaziabad Ghaziabad
Ghaziabad
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ANNEXURE-III

—z— e airq‘iau—vo%aw =T 918, Mg

@E, W Regional Office, U.P. Pollution Control Board, Ghaziabad
gca& [ Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
R L 8 PP
GECEGIC] ‘7“’/;??5‘5 Lok 72 Reiw L2827
Jar #,
nfea Afa g TaIfie,
@IS AT I0SI0TEI—03, IMa WUE, FRIYRA,
TTTATETS |

fawm: o wsfra sRa aifdievwr, = fRiweh ¥ AR slovo W@ 200 /2023 Shubham Jasia
Versus State of U.P. # IIRT MR AT 12.04.2023 & U & =T & |
8IS,
SWRIF fawaed 710 T R aifdiexvr, 7 faeel ¥ AR sovo |EAT 290 /2023
Shubham Jasia Versus State of U.P. ¥ UIRT ¥ i 12.04.2023 &I 1 oMY oM
uRa fF T 8-

“Grievance in this application is against operation of D.G. set at Aditya Mega City, Vaibhav

Khand, Indirapuram, Ghaziabad which is resulting in air pollution causing potential health hazards to
the citizens. The applicant has referred to earlier orders of this Tribunal dated 08.04.2021 in O.A. No.
681/2018 dealing with air pollution in non-attainment cities. The tribunal noted the potential pollution
by the DG sets and need for remedial action. The applicant has also filed photographs in support of

the allegation.....”
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fear ST gAREa wy—

1. URASHT BT Homed I50 918 ¥ FAeR 5e vd a1y wenla g B R |
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2. Sovo FoH R AHg R BT Feedd va ad @ HaE I 02V Bodowo S
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R~ — Regional Office, U.P. Pollution Control Board, Ghaziabad
“%g,“;"*‘v Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
R e 4 e 4 ‘ . o '/ ..
SR s Rt /27055
war #,
3TEET,
R i BTN,
anfeer A Rt fRfeeT warfigem,
e GET HoSHoYa—03, 99d WUS, FaIY-H,
MRAATETS | '

v w0 sy Ra aiftiexur, w15 fieel ®§ AR aMovo Tw=AT 290 /2023 Shubham Jasia
Versus State of U.P. # UTRT 3R fRFi® 12.04.2023 & UG & T # |
ARGy

SR fas o I BRA arfdrarvr, 98 fReell 3 AT 3loTo HReaT 290 / 2023
Shubham Jasia Versus State of U.P. H TIRT ey Al 12.04.2023 &1 4= ameer amew
oRd fF T 8-

“Grievance in this application is against operation of D.G. set at Aditya Mega City, Vaibhav

Khand, Indirapuram, Ghaziabad which is resulting in air pollution causing potential health hazards to
the citizens. The applicant has referred to earlier orders of this Tribunal dated 08.04.2021 in O.A. No.
681/2018 dealing with air pollution in non-attainment cities. The tribunal noted the potential pollution
by the DG sets and need for remedial action. The applicant has also filed photographs in support of

the allegation.....”
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3 SWRIGT URUET H Ul 4 fagell W) ergurem e uf¥e R WM Bq
R frar S B | 59 IR A AT HRIAISTT 07 a9 & TR 39 Serd Bl UfRd
forar s gfafea -

1. RIS &1 Hared T 9k 9§ FOWER ofd U9 9y deaia g ey fae |
fpar SRy |

2. oo Jed W FHEE BEN B FMdedd B ad A Sa & 02V dodovo S@r
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;v e — Regional Office, U.P. Pollution Control Board, Ghaziabad
‘é:"'y.; y Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
i FIE o= A ML A
e W ..o L L LB T 1D E72N 2 festie L8572
JaT H,

e / g fAeeres
anfeeT fdeed Tvs Saeyd,
10, =g XTI Serd, fa@r AT,
fdeeli—110092

fava: 0 Wy sRa afdiewor, =3 fieel ¥ AT 3ovo TeAT 290 /2023 Shubham Jasia
Versus State of U.P. § TIRT M2y fRHie 12.04.2023 & IUrae @ W= ¥ |
Iy,
SWia fawas A0 I R i, 7€ feeeh & 9ifvra sflowo ww=m 200 /2023

Shubham Jasia Versus State of U.P. & UIRd aeel feicd 12.04.2023 P = R oMy
uRa 5y T 8-

“Grievance in this application is against operation of D.G. set at Aditya Mega City, Vaibhav

Khand, Indirapuram, Ghaziabad which is resulting in air pollution causing potential health hazards to
the citizens. The applicant has referred to earlier orders of this Tribunal dated 08.04.2021 in O.A. No.
681/2018 dealing with air poliution in non-attainment cities. The tribunal noted the potential pollution
by the DG sets and need for remedial action. The applicant has also filed photographs in support of

the allegation.....”
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ANNEXURE-Jy9 21 w@/ éﬂﬁ% |

AGARWAL ASSOCIATES (PROMOTERS) LIMITED
CIN : US51909DL1986PLC023729
Regd. Office : 10, New Rajdhani Enclave,Vikas Marg, Delhi-110092
Phones : 011-43432222, 43432210
Email : aaplimited1979@gmail.com

fotia: 27.06.2023
S #, '
ST 8 o), | A~ ‘j’/b
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Maintenance Services Private Limited, Registered Office, Flat No.- 9D,

CBD East, Delhi-110092 (AA CBD) @I dffiics A<~ Torl FRpaa fdar o)

Joide BUSHIR & I S D UM el Ua ary weAry wi ot | Sfel Ud arg weAf
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3D IWId 93 # e Rt dvex #1500 BodioTo T 600 Podiowo e B Sl 2
SRR U &M @1 %o fa Tar 8, 96 IR # ¥ AA CBD Maintenance
Services Private Limited ¥ UaT far @ I8 v 9em & anfecy R dex & 1500
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Private Limited, 30/1, Ashoka Road, Windsor Shipra Suncity,
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dl 3ndl Installed U 8 SR 7 & 99 GareM Y6 8 E1 600 BOGOV0 & BT By A
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Regional Office, U.P. Pollution Control Board, Ghaziabad
Website- www.uppcb.com, e-mail: roghazmbad@uppcb in

%}"éﬁ ‘\wzn {/577' LN BT / 2 é/p/&/)/ﬁ

ey / g g 9ren

anfeen fieed vve sgaurd,
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H ¥ |
ured R 70 I gRA aiftrewe, 1 el W A silovo ST 290 /2023

Shubham Jasia Versus State of U.P. # WIRT ey @A 12042023 @1 A= Y a2y
qRa Rl T -

“Grievance in this application is against operation of D.G. set at Aditya Mega City, Vaibhav

Khand, Indirapuram, Ghaziabad which is resulting in air pollution causing potential health hazards to
the citizens. The applicant has referred to earlier orders of this Tribunal dated 08.04.2021 in O.A. No.
681/2018 dealing with air pollution in non-attainment cities. The tribunal noted the potential pollution

by the DG sets and need for remedial action. The applicant has also filed photographs in support of

the allegation.....”
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o e ——

¥ T . I . 9 o —r
srigingl For Recipient) RS &?(3
Nine JAKSON LIMITED InyoiceNo. - :1P0S23000089 é _}<
Address) PLOTNO 5-A TO 10-A & 6-B, Invoice Date 112052023
: KATHUA, 184102 SO No ;8100000821
SO Date :05.05.2023
0: (IAMMU AND KASHMIR) Transporter :'f_m*co LOGISTICS LTD,
: LR No 126863618
LR Date, :12.05.2023
Vehicle No :PB6SARS738
EWR No. 1341599433061
. - EWB Date, 2023:05-12
SRy Place of Supply.  :09 UTTAR PRADESH
to . : 10005085 Shipped to 10005085
Name -&-@&ffggs‘: . THIRD‘WA\?‘L'SERVICES PRIVATE LIMITED ,30/1, MName & Address: THIRD WAVE SERVICES PRIVATE LIMITED , 30/1,
. ASHOKA ROAD,, WINDSOR SHIPRA SUNCITY. ASHOKA ROAD,, WINDSOR SHIPRA SUNCITY
INDIRAI'URAM,. GHAZIABAD, GHAZIABAD,UTTAR INDIRAPURAM;, GHAZ'TABM’)‘ GHAZIABAD UTTAR
‘ PRADESH, India, PRADESH, India, 201014 ,
Bmarl ¢ up@thirswaywservices.com Ernail ¢ up@thirswaywservices.com
State ~: UTTAR PRADESH State : UTTAR PRADESH
‘State Code 09 State Code 1 09
GSTINGUIN. ¢ 0SAABCT3575F227 GSTIN/UIN  : (ODAABCT3S75F22Z7
PAN : AABCT3S75F PAN . AABCT3S75F
SeN Description of Goods HSN/SAC |Qty, UOM| Rate Discount | Taxable value Taxes: ... ..
) Rate (%) Amount
1111000162 GENERATING_SET-SPL SPL 1500KVA | 85021320 - 1LO0O| NOS|  9,700,000,00 €00  9,700,000.00

ENCLOSED

DIESEL GENERATING SET 1500 KV A/ 1200 KW
ELECTRIC GENERATING SET SILENT TYPE
CONSISTING OF COMPONENTS AS PER CHALLAN'

Marine Cargo Open Palicy covered under’ Tata AIG
General Insurance Company, Limited, Policy No.!
086509118201 Dated 01.04.2023 - 31.03.2024 -

( SrNo, CJT05231001525)
: IGST 18,00 1.746,000.00
Toul 0.00] _ 9,700,000.00
I [ ] Total IGST 1,746:000.00
Total Inyofce Value { In Figure ) ; © 11.446,000.00 INR,
Total Inyoice Value ( n Word ) ONE CRORE FOURTEEN LAKH FORTY SIX THOUSAND RUPEES
Payment Term: Z510(100% adv) }
Freight: PAID.

 Head Office ¢ Jakson Limited, A 43; Hosiery Complek, Phase-2, NOIDA 201305, Bmail: info@iaksoncom, Website: vty jakson com

- Registered Office : JAKSON LIMITED, 626; SIXTH FLOOR, TOWER « A DLF TOWERJASOLA, NEW DELHL 110025, CIN: IJ74899DL 199711088808

Bige 1 022

84



i
Name 7 JAKSON LIMITED Invoice No :1P0523000089
| Address : PLOTNO5-ATO 10-A & 6-B, Invoice Date 112,05.2023
s KATHUA, 154102 SO No :8100000821
: $0 Date 105.05.2023
¥
vSlate Code ;01 JAMMU AND/KASHMIR) Transporter :RITCO LOGISTICS LTD.
| OurRefiNo. « 9000001116 LR No 26863618
GSTINUIN. - &= OTAAACIS347CI27 LR Date 12.05.2023
| PAN 1 AAACIS347C Yehicle No {PB6SARST38
| Cllstomet PO va;zamz EWB No, 1341599433061
CustomerPODate: 27, 1042023 EWB Datel 12023-05-12
Currenty. |, INR AT Place of Stipply {09 UTTAR PRADESH
| Billed'ta. -~ = 10005085 Shippedto . : 10005083
| Name & Address: THIRD WAVE SERVICES PRIVATE LIMITED ,30/1, Name & Address: THIRD WAVE SERVICES PRIVATE LIMITED , 30/1,
.~ ASHOKA ROAD,WINDSOR SHIPRA SUNCITY ASHOKA ROAD,, WINDSOR SHIPRA SUNCITY
: INDIRAPURAM,, GHAZIABAD, GHAZIABAD,UTTAR INDIRAPURAM,, GHAZIABAD, GHAZIABADUTTAR
'PRADESH, Indis, = PRADESH, India, 201014,
Email < Up@thirswavywservices.com ; Email : up@thirswavwaervices.com
State i UTTAR PRADESH | Stte : UTTARFRADESH
Stite Code 00 StateCode < 09
GSTINUIN  : 09AABCT3S75F227 i | GSTINUIN . 1 09AABCTISTSF2ZT
'PAN _: AABCI3SISF v R fissy PAN . .8 AABCT3STSF
Insurances CoEEy T e e Eope 3
“ | Particular £ ’l‘axablelnvmcwalua : . IGST oSt - | _SGST Ercs
Iinvoize Vitue' i RS Mooooonor e 1,746,000.00 . R 1. 000
Advpncereceived ' SRR 13 S 000 | .- o o00) 000 ) 0.00
Balance SRS 570000000 - 1,746000.00 __oeof - 000 0.00

62

\L}ngm.nl For Recipient) . Tax IﬂV'Oice : - " JAKS@N

1. Goods onge sold will not be taken back on any-account in case of future assessment of Tax on this ransaction by the : ‘r- . For Jakson Limited

authototics the tax levied will be recovered from you. 3 , JQG ESH | Digitally signed

2. All dispures ate subject to Pelhi jurisdiction oaly. by JOGESHWAR

3, Payment be mude by Cheque/DrafRTGS/marked payee Account i the nameof Jakson Lxmued WA R : RANA

4, You shalt be: Hable 10 pay interest @ 24% p.a. on delayed payment o ) osDates 2023,05.13

5E&0B i RANA -~ 09413340530
S (34 : {Authorized Signatory)

IRN: 2198{0655fa%sa7222036a67b99a8&ef39733925ﬁb2a06ec1 6494796276994a

| Acknowledgement No:132314871996756 _ i Acknowiedgesﬁem Dae: 2023-05-12
: 'PreparedBy DcspalcSmgh o SR A v

- Head Offico + Jakson Limned,A43 HosxcryComplax. phwz. NOIDA 20\305 Fr ::':jinfo@;akson com, Website
Registemd Qﬁ“ae w:scm LIMITED, 626, SIXTH FLOOR, TOWER A DLF' Towan,msom NEW DELH, 110025, CIN: 74R99DLISOTPLCORE80
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ELECTRIC - GENERATOR SET

ka 1500 xkw U_OO ENGINEMAKE[ UN ’M’L N!
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R _SIZELLUD CUJ, RPM 1600 He. 5%()

; A This is to certufy thiat tha Electric Generator Set
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Cummins India Limited
4 Registerd Office : Kothrud , Pune 411 038 ( India )

Engine Test Certificate

o Certify that Engine Model ~ KTA-50-G8-I

serial Number 25484104 fias been tested using
diesel as per 1S0-3046 standard. Corrected Full Load

to N.T.P. conditions as per the test standard is
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Cummins Generator Techmlogxes india Private Limfted C-33 MIDC...Ahmednagar MH.414111 lN

L _ STAMFORD

i

g ' Test Certificate

e sa ey e s e T o oo

Type Test has been conducted on similar design machine
STANDARDS: Generator generally conforms to BS 5000 : Part 3,
Tested in accordance with BS EN 60034-1/1S/IEC 600341

Rotor dynamically balanced to BS I1SO 1940 - 1

ROUTINE TEST CERTIFICATE FOR BRUSHLESS AC GENERATOR:

'FBAME: S7L1D-C41 | AVR: None AVR NO: n/a ENCILOSURE: IP23
RATED KVA: 1500 RATED VOLTS: 415 RATED AMPS: 2086.8 FREQUENCY: 50 PHASE: 3
POWERFACTOR: 0.8 | STR CONN: Star STR WINDING: 312 DUTY: Base Continuous WIRE:
1 : 4-Wire
EXC.VOLTS: 70 EXC.AMPS: 2.8 AMB TEMP: 40
FOR '3 PHASE' SEQUENCE LOOKING FROM DRIVE END FOR CLOCKWISE ROTATION :U-V-W
WINDING® COLD RESISTANCE IN INSULATION HV TEST 2KV |INSULATION CLASS
Ohm(+/- 10 %) AT 22°C RESISTANCE FOR 1 MIN
= {MAX VALUES) (M- Ohm)
STATOR (Phase to/Phase) 0.001145 2+ OK H
ROTOR 1.69 2+ OK H
“ REGULATION TEST
FREQ. VOLTS AMPS KVA PF KW EXC.VOLT | EXC.AMP| % LOAD
52 .. 4164 0.00 0.00 0.00 0.00 13.8 0.61 0.00
50 415 2086.8 1500 0.8 1200 70 2.8 100.00

REGULATION = (N.L VOLTAGE-F.L.VOLTAGE / RATED VOLTAGE)*100 = 0.34 %

lterm Description: AC Generator.S7L1D.4.C.1.312.,0,.,18,.None.Thierry Green

Remarks:
! - AUTHORIS d
LTI S i
; , : ' " Rahul Kumar R Kushwaha
e e Job No: 4985625-002 ~ Qualiy Assurance
7 Cemflcate Of Confarmlty
Quality System Certification A .,‘
" 180 9001:2015
: ‘meeﬁize*S7L1 D-C41

Ser e : N23B052935 -

~ Manufactured Date : 05-FEB-23.

e: Rahul KumarR Kushwaha L f

his document is electronically tenerated, hence sianature not required. = ___._Print Date: 05-FEB-23
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ELECTRIC - GENERATOR SET

ka_ 500 kw_400 EWINEMAK&FUMMINQ

ENGINE MDDEA C. GENERATOR MAKE, orm M FO f? D .

| order. -

 ForJakson Limited

e Dy e Buthorlsed Signatory

628, Bth Floor Tower - A U PLOT NO. SATO: WA&SB »
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* New Delhi-110044 INDIA | KATHUA (J8K)-184102 INDIA
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Cummms Indla lelted

.'w ~Registered Office : Kothrud, Pune 411 038 (India)

Engine Test Certiﬁcate

to certz f; t Engme ae[ “ KTﬂﬁd 9- gz 0

- has 5een tastec{ usm,

cfwse[ as pe:r ISO~3 04 6 5t¢mcﬁmf Correctecf Tu[[ Loac[
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_ Test Certificate

FOR

Type Test has been conducted on similar design machine

Tested in accordance with BS EN 60034-11S/IEC 630344
Rotor dynamically balanced to BS 180 1940~ 1 .

T eineno N2204041 ffr’émsﬁﬂfﬂnﬁﬁtiﬁﬁiﬁmmm” e

STANDARDS: Generator generally conforms to BS 5000 : Part 3, e ] e

ROUTINE TEST CERTIFICATE FOR BRUSHLESS AC GENERATOR:

[ FRAME: HCI544D1 | AVA: None [AVRNO:NA | ENCLOSURE: iP23 _

g RATED VOLTS: 415 , RATED AMPS 695.6 - | FREQUENCY: 50

PHASE: 3

RATED KVA: 500
'FACTOR: 0.8 sm CONN'S iés Star [ STR WIND!NG' 31

: .:PQTY? Base Continuc‘us

WIRE:

4—Wrre Gl

__:«F{)R 3 PHASE SEQUENCE LOOKING FROM Dat\}é END FOR CLOGKWISE ROTATION [UVW

cow RESISTANCEIN ~ [ INSULATION
| RESIsTANCE
" (MAX VALUES) (M= Ohm)

1004 : 2+
) REGULAT!ON TEST

“PF

T EXC A

% LOAn ,

0.00

0.55

0,00

100,00

" 08

F{emarks

Hﬂ! R

paicad DA Job No: 4406633-001

THORISED BY

- Dhaﬁénjayﬁ Borse
< Quality. Assurance

Certificate Of Conformity
Quality System Certification <
ISO 8001:2015

Frame Size : HCI544D1

kva: 500

A “‘;3.',Authbrfiz:éd By Quality Assurance: - Dhananjay G B-dréfjef_*

Serlal Number : N22J404179 Manufactured Date : 03-OCT-22 et

' This dbdﬁmenu‘s:eleqtranically generated, hen;:e”siﬁﬁaturg not required. \;PafiQt,.paié::ﬁbaééCT-zz
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